
FORM G 

INVITATION FOR EXPRESSION OF INTEREST FOR KADKOMP SYSTEMS 

PRIVATE LIMITED OPERATING IN CAD/CAM AND COMPUTERS AT PUNE 

 

RELEVANT PARTICULARS 

1 Name of the corporate debtor along with PAN & 
CIN/ LLP No. 

KADKOMP SYSTEMS Private Limited 

PAN-AAACK8693E1Z9 

CIN- U72200PN1989PTC052499 

2 Address of the registered office SAI NIKETAN101/102 
SAINIKETANERANDAWANA , PUNE, 
Maharashtra, India – 411004 

3 
URL of website 

www.kadkomp.com 

4 
Details of place where majority of fixed assets are 

located 
SAI NIKETAN101/102 

SAINIKETANERANDAWANA , PUNE, 

Maharashtra, India – 411004 

5 
Installed capacity of main products/ services 

Operations of the Corporate Debtor are closed.  

6 
Quantity and value of main products/ services sold in 

last financial year 
 NIL 

7 Number of employees/ workmen  NIL 

8 
Further details including last available financial 

statements (with schedules) of two years, lists of 

creditors are available at URL: 

www.kadkomp.com 

9 
Eligibility for resolution applicants under section 

25(2)(h) of the Code is available at URL: 
Can be downloaded from www.kadkomp.com 

10 Last date for receipt of expression of interest 16th May 2025 

11 
Date of issue of provisional list of prospective 

resolution applicants 
26th May 2025 

12 
Last date for submission of objections to 

provisional list 
 31st May 2025 

13 
Date of issue of final list of prospective resolution 

applicants 
5th June 2025 

14 

Date of issue of information memorandum, 
evaluation matrix and request for resolution plans to 
prospective resolution applicants 

10th June 2025 

15 Last date for submission of resolution plans 10th July 2025 

16 Process email id to submit Expression of Interest     kadkomp.irp@gmail.com                               

 

17 
Details of the corporate debtor’s registration status as 

MSME. 

UDYAM-MH-26-0148448 

 

 

 

Date:-30th April 

Place:- Nagpur        CMA Manisha Sanjay Agrawal 

Resolution Professional of Kadkomp Systems Private Limited 

Registration No.: IBBI/IPA-003/IPA-ICAI-N-00241/2019 -2020/12836 

AFA No.: AA3/12836/02/311225/301275 [Valid Till: 31/12/2025] 

Registered Address of the Resolution Professional: Manisha and Associates, 

188 Gandhi Nagar, Near Shivaji Krida Mandal, Nagpur, Maharashtra – 440 010 
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